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with the implementation of that part
of the report by the State Govern-
ments? What will the Government
of India do to co-ordinate it?

Shri Karmarkar: As I said, there
are certain aspects of the report
which concern our work, as for inst-
ance, the contributory health service
scheme. The State Governments
have nothing to do with that. There
are certain aspects like medical re-
lief in the States with which we
have nothing to do. Therefore, we
have divided the report into two por-
tions. We are sending that part of
the report which relates to the State
Governments—action to be taken by
them—to the State Governments. We
are taking speedy action to consider
or implement that part of the report
which concerns us.
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The Minister of Food ang Agricul-
ture (Shri S. K. Patil); (a) In pur-
suance of their policy to assure a
reasonable price to the cultivator for
his produce, Government of India
have fixed a minimum support price
of Rs. 13 per maund for fair average
quality of common varieties of white
wheat for the 1961-62 wheat crop.
Government are making necessary
arrangements in consultation with
the State Governments to undertake
purchase operations in case the prices
of wheat tend to fall below the mini-
mum price.

(b) The minimum price for wheat
has been fixed to assure the cultiva-
tor of a reasonable return for his
produce, in order that he may have
the necessary incentive to make the
requisite investment in agriculture
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and put in larger effort to produce
more.

(c) The scheme would be applicable
to the 1961-62 wheat crop which is
about to be harvested.
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Shri Tyagi: Have the Government
made sure that Rs. 13 per maund is
a rate which is not uneconomic to the
farmer, for, as far as I know, this
is no where as far as the expenditure
ratio is concerned?

Shri S. K. Patil It is called and
rightly so the minimum price support.
It does not mean that Government do
not expect the farmer to get a little
more than that. But there are in-
stances where, when the new crops
come in, the prices go down in the
villages and the farmer does not know
whether he is likely to get a better
price. Therefore, he has got to be
supported. So, a beginnig has been
made by giving him an irreducible
minimum. That does not mean that
the price cannot be a little more
than that.

Shri Kasliwal: The Minister said
that for the moment, he has given
price support to wheat. May I know
whether Government are considering
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any price support to any other agri-
cultural commodity whose price may
tend to fall?

Shri S. K. Patil: The very fact
that we have begun with wheat shows
that the Government is prepared to
do it not only for any other particu-
lar crop, but the whole range of agri-
cultural production. )

Shri Shivananjappa: What are the
new formulae evolved to pay extra
price over and above the statutory
price?

Shri S. K. Patil:
about wheat.
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Shri Tyagi: Is there any secret plan
in the sleeves of the hon. Minister to
get wheat very cheap in the market
very soon? Are they going to have
very cheap wheat in the market and
that is why they are taking these
precautions? Is there any such thing
in the offing?

Shri S. K. Patil: There is no secret
plan that the Minister cannot disclose
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to the House. After all, the sanc-
tion of this House is necessary for
anything that is being done. So far
there is no secret plan. This is mere-
ly being 4done because there is a
persistent demand from the farmer
that he must be protected in the
event of production being more and
when the surplus agricultural eco-
nomy is likely to come. Such
guarantees are given by every Gov-
ernment in the world and I think it
is a welcome sign that the Govern-
ment of India have done it.

Supply of Rice in Kerala

+
Shri A. K, Gopalan:
SNQ. 2. L Shri Kunhan:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
quantity of rice supplied through
fair price shops in Kerala has been
reduced from 2} measures to 1%
measuresg recently;

(b) if so, the reasons for the reduc-
tion;

(c) what is the quantity of rice
supplied to Kerala from Centre dur-
ing each of the last 12 months; and

(d) whether there has been any
reduction in the quantity recently?

The Minister of Food and Agricul-
ture (Shri S, K. Patil): (a) and (b).
The quantities of Tice supplied
through fair price shops and supplied
to Kerala depend on the availability
of rice in the local market. General-
ly, the quantum of ration is reduced
during the post-harvest period and
enhanced during the lean season.
Following this practice, the quantity
of rice issued through fair price shops
in Kerala has been reduced from 2
measures to 1 measure per family per
week with effect from the 4th March,
1962.

(¢) A statement showing the sup-
plies of rice made to Kerala from
Central stocks during each of the
months from March 1961 to Febru-
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ary 1962 is laid on the Table of the
Sabha.

Statement

Month (’000 M. Tonnes)
March, 1961 .. 84
April, 1961 .. 5.7
May, 1961 ..o 128
June, 1961 Lo 222
July, 1961 .. 316
August, 1961 .. 309
September, 1961 .o 142
October, 1961 .. 248
November, 1961 .. 238
December, 1961 .. 266
January, 1962 .. 283
February, 1962 .. 238

Total 250.6

(d) The monthly supplies to Kerala
from Madras onwards would be re-
duceq on account of the reduction in
the quantum of ration referred to
above.

12.10 hrs.

Shri A. K. Gopalan: According to
the statement the quantity was reduc-
ed in February, whereas in January,
December, November, June and July
the quantity was more. May I know
whether this reduction was due +to
the availability of rice from the crop?

Shri S. K. Patil: As far as my in-
formation goes, during the harvest
months the quantity is reduced every
year. This is not a new phenome-
non. In the lean period it is increas-
ed. The figures also show a corres-
ponding increase in production. If
there is any difficulty or hardship on
that account, surely I. am prepared to
examine it. As I said, it is a normal
feature.

Shri A. K. Gopalan: May I know
whether the State Government has
requested the Centre for supply of
rice; if so, for how much?

Shri S. K. Patil: I do not think so,
because this correspondence goes on
month after month., So far as the
rice situation is concerned we are in
a happy position and the State is not
in any difficulty at all. So far as
the availability of rice is concerned, I





